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2 MA No.696/2018
ORDER

(Pronounced by Hon'ble Mr.R.Ramanujam, Administrative Member)

MA 696/2018 has been filed by the respondents in OA 1242/2016 seeking
extension of time for a period of three months from 16.12.2018 for compliance of
the orders of this Tribunal dated 16.08.2018 in the said OA.

2. None present for the respondents in the MA.

3. Learned counsel for the applicants in the MA is present and states that the
appeal filed by the applicant on 16.10.2018 has been placed before the Circle
High Power Committee, CHPC/2018 and the case of the applicant is under
progress for evaluation for compassionate ground appointment along with other
cases and that the decision of CHPC 2018 may take some more time due to
administrative reasons. Hence he prayed for extension of time.

4. Accepting the reasons stated in the affidavit filed in support of the MA and
the submissions of the learned counsel for the applicants in the MA, one month
extension of time is granted for compliance of the orders of this Tribunal dated
16.08.2018 in OA 1242/2016.

5. MA is disposed of accordingly.
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